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TIlE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI JANAR-
DHANA POOJARY) : (a) to (e). The 
Industrial Development Bank of India 
(lOBI) has reported that a consortium of 
banks had prepared a rehabilitation scheme 
in assocIatIon with Kamataka State 
Financial Corporation (KSFC) and State 
Government of Kamataka for Mis. Kabllu 
Papers Ltd. (KPL) in November, 1983 
which inter alia involved a conversion 
agreemnt between KPL and Hindustan 
Levers Ltd. (HLL) for supply of kraft paper 
and under which the HLL was also to 
provide management support to the KPL. 
Various banks had granted term loans to 
KPL which were refmanced by the IDBI. 
Reserve Bank of India has reported that 
they had approved certain concessions for 
this unit as proposed by the banks. It has 
been reported that HLL has since expressed 
its inability to renew the conversion 
agreement beyond 31 st December, 1986 on 
commercial considerations. 

Impact of Integrated Rural Energy 
Programme 

8526. SHRIMATI MANORAMA SINGH: 
Will the Mmlster of PLANNING be pleased 
to state: 

(a) the impact of integrated rural energy 
programme on rural electrification, pump-
set energisation and bio-gas plants in 
various states, State-wise; and 

(b) the steps proposed to be taken for 
augmentation of the programme? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI SUKH 
RAM) : (a) and (b). The IREP Programme is 
a new planning programme set up with the 
objective of integrating and coordinating 
different energy supply schemes through 
the preparation of area-based integrated 
rural energy plans. The programme was 
taken up on pilot basis in 20 blocks in 8 
selected States/UTs in the Sixth Pim 
Paiod. From the Seventh Plan only the 
JlI'UII"amme is beinl extended to all the 
SlateI/UTs. In 1985-86, the programme w. 
set up in 13 States/lTfs. In 1986-87 • 

Centrally Sponsored Scheme has been added 
through which IREP Cells are created at the 
States and in selected districtslblocks for 
which 100 per cent central grant is 
provided for staff and their traihing is 
organised through training programmes in 
various major institutions. The programme 
is now in operation in 21 States and 5 UTs 
and 88 blocks in these States/UTs have 
been covered. Owing 1987 -88. the 
programme would be extended to all 
States/UTs and 126 blocks are proposed to 
be covered. The impact of this programme 
would be assessed after it has been in 
operation as a regular scheme for a few 
more years and the IREP Cells are set up 
and their staff have been tramed under the 
new IREP Centrally Sponsored Scheme. The 
number of blocks are proposed to be 
progressively increased during the Seventh 
Plan and subsequently the programme would 
be extended in a phased manner in other 
blocks depending upon the progress and 
performance of the programme. 

[T ranslatlon] 

Loans Advanced by Commercial 
Banks to Entrepreneurs 

8527. SHRI SHANTI DHARIW AL: Will 
the Minister of FINANCE be pleased to 
state: 

(a) whether commercial banks have 
extended benefi ts to entrepreneurs by 
advancmg loans to them under various 
schemes; 

(b) if so, the amount of loans granted 
by branches of State Bank of India in 
Ratlam. Madhya Pradesh during the last 
three years; 

(c) whether it has been brought to the 
notice of Government that some officers of 
these branches have locked the premises of 
some of the entrepreneurs who were granted 
loans; 

(d) if so, whether Government have 
issued guidelines to the banks according to 
which • bank can lock the premises of .. 
altrepreneUJ' Illy time without givin& Ill)' 
pior notice to him; 




